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NATIONAL HUMAN
RIGHTS COMMISSION

NHRC concludes Odisha
Camp Sitting

The National Human Rights
Commission (NHRC), India con-
cluded its two-day Odisha Open
Hearing and Camp sitting in Bhu-
baneswar after hearing 144 cases
and recommending about Rs 28
lakh as relief to the victims of hu-
man rights violations in the state
of Odisha. The NHRC Chairper-
son, Justice V Ramasubramanian,
Members, Justice (Dr) Bidyut
Ranjan Sarangi and Vijaya Bhar-
athi Sayani heard the cases in
the presence of Secretary Gen-
eral, Bharat Lal, Registrar (Law),
Joginder Singh and other officers.
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NHRC notice
to U.P. Police
over ‘suicide
after torture’

Press Trust of India
NEW DELHI

The National Human Rights
Commission (NHRC) on Fri-
day said it has issued a not-
ice to the Director General
of Uttar Pradesh Police over
reports that a man died by
suicide after alleged physi-
cal torture by the police in
Farrukhabad district earlier
this month.

The NHRC, in a state-
ment, observed that the
content of the news report,
if true, raises a serious issue
of violation of the human
rights of the victim.

The man was reportedly
called to a police station fol-
lowing a complaint against
him by his wife. According
to the media report, he was
tortured and a bribe was de-
manded to settle the matter.

(Those in distress may
contact Sanjivini, Society
for Mental Health suicide
prevention helpline: OlI-
40769002.)
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NHRC issues notice to UP
govt on a report of a man
commuting suicide due to
police torture: The National
Human Rights Commission
(NHRC), has served notice to
Uttar Pradesh government
over reported news about a
person committing suicide
following torchure by police
in Farrukhabad district. The
Commission on Friday issued
a notice to the UP Director
General of Police calling for
a detailed report on the
matter, within two weeks.
The NHRC had taken suo
motu cognisance of a media
report of a man committed
suicide on 15 July last after
alleged physical torture by
the police in Farrukhabad
district. Reportedly, the
police had called the man to
a police station following a
complaint against him by his
wife. According to the
media report, carried on 16
July, 2025, the victim
reached the police station
with his father for a com-
promise, but he was tor-
tured and a bribe was
demanded to settle the
matter. « \GenCiES
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Bhubaneswar, July 25: The
National Human Rights Com-
mission (NHRC) Friday direct-
ed the Labour and ESI depart-
ment principal secretary, and
the District Magistrate (DM)
of Angul to submit a report re-
garding the death of two work-
ers while ‘cleaning’ a septic
tank in the district last year,

The NHRC move came while
hearing a plea filed by rights ac-
tivist Akhand. The petitioner
had informed the apex rights
body that Raghu Hansdah, 28,
and Medha Nag, 31, both resi-
dents of Redham village in Ma-
yvurbhanj district, died while
cleaning a septic tank in Nu-
ahata village under Banarpal
police limits in Angul district
September 13, 2024.

The petitioner had cited the
Supreme Court’s landmark
judgement in Safai Karam-
chari Andolan vs Union of In-
dia (2014} that outlawed man-
ual scavenging and mandated
compensation of Rs 10 lakh for
each death occurring during
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National Human
Rights Commission

The rights panel
asked the principal
secretary of

Labour and ESI
department and
Angul DM to submit
a comprehensive
report by September
1 this year

such hazardous work.
However, the Angul DM, in
his December 3, 2024 report, in-
formed that the deceased were
not manual scavengers.
“They were engaged as ma-
sons for private house construc-

NHRC seeks report on
Angul septic tan
N

k deaths

tion. Each of the families was
given Rs 10,000 from the Red
Cross and Rs 3,000 under the
Harishchandra Sahavata Yo-
jana as immediate assistance,”
the DM’s report said.

Later, the NHRC observed
that the DM’s report is incom-
plete as it has nothing on action
taken under the Odisha Build-
ing and Other Construction
Workers' Welfare Board's ac-
cidental death benefit scheme.

The commission reminded
the authorities that the scheme
provides financial assistance to
registered construction work-
ers in the event of both natural
and accidental deaths.

The NHRC asked the prin-
cipal secretary of Labour and
ESI department and Angul DM
to submit a comprehensive re-
port by September 1 this year
addressing key issues, in-
cluding whether the deceased
workers were registered with
the Odisha Building and Other
Construction Workers' Welfare
Board and whether their fami-
lies have been provided or con-
sidered for any such benefits.
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NHRC seeks report from DGP
on ‘custodial torture’, suicide

HT Correspondent

letters@htlive.com

KANPUR: Taking suo motu cog-
nisance of a suicide allegedly
caused by custodial torture and
a demand for bribe at a police
station in Farrukhabad district,
the National Human Rights
Commission (NHRC) has asked
the Uttar Pradesh director gen-
eral of police (DGP) to submit a
report within two weeks.
According to a statement by
NHRC, the deceased, a 25-year-
old man, had visited the police
station along with his father on
July 15 in connection with a

complaint filed by his wife. He
had reportedly gone to the
police station for a settlement.
However, the policemen alleg-
edly demanded a bribe from
him to resolve the matter and
assaulted him in custody.
Upon returning home, he
allegedly died by suicide before
leaving a note written on his
trousers, blaming two police-
men and the representative of a
politician for his death.
Expressing concern, the
NHRC observed that the con-
tents of the media reports, if
true, suggest a serious violation
of the victim’s human rights.

The Commission has issued a
notice to the Uttar Pradesh
DGP, seeking a detailed report
within two weeks, the statement
said.

The National Human Rights
Commission emphasised the
responsibility of law enforce-
ment agencies to uphold the
rule of law and ensure the safety
and dignity of individuals in
their custody.

Any deviation from this man-
date, particularly through acts
of coercion or torture, strikes at
the core credo of constitutional
and human rights protections,
the statement said.
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he NHRC on Friday said

I it has issued a notice to

the Uttar Pradesh Police

chief over reports that a man

committed suicide after alleged

physical torture by police in

Farrukhabad district earlier
this month.

The National Human Rights

Commission (NHRC), in a
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NHRC notice to UP DGP

statement, observed that the
content of the news report, if
true, raises a serious issue of
violation of the human rights
of the victim. The NHRC has
taken “suo motu cognisance of
a media report that a man com-
mitted suicide on 15th July,
2025, after alleged physical
torture by the police in
Farrukhabad district of Uttar
Pradesh,” 1t sald.Reportedly,
the man was called to a police

station following a complaint
against him by his wife. The
commission has issued a notice
to the director general of police
of Uttar Pradesh, seeking a
detailed report in two weeks.
“According to the media report,
carried on July 16, the victim
reached the police station with
his father for a compromise,
but he was tortured and a
bribe was demanded to settle
the matter,” it said.
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NHRC notice
to U.P. police
over ‘suicide
after torture’

Press Trust of India
NEW DELHI

The National Human Rights
Commission (NHRC) on Fri-
day said it has issued a not-
ice to the Director General
of Uttar Pradesh Police over
reports that a man died by
suicide after alleged physi-
cal torture by the police in
Farrukhabad district earlier
this month.

The NHRC, in a state-
ment, cbserved that the
content of the news report,
if true, raises a serious issue
of violation of the human
rights of the victim.

The man was reportedly
called to a police station fol-
lowing a complaint against
him by his wife. According
to the media report, he was
tortured and a bribe was de-
manded to settle the matter.

(Those in distress may
contact Sanjivini, Society
for Mental Health suicide
prevention helpline: 0lI-
40769002.)
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NHRC, India takes suo motu cognizance of the reported suicide of a man after
alleged physical torture by police demanding bribe in Farrukhabad district, Uttar
Pradesh

Press release
National Human Rights Commission

https://nhrc.nic.in/media/press-release/nhrc-india-takes-suo-motu-cognizance-reported-
suicide-man-after-alleged-0

New Delhi: 25th July, 2025

NHRC, India takes suo motu cognizance of the reported suicide of a man after alleged
physical torture by police demanding bribe in Farrukhabad district, Uttar Pradesh

Issues notice to the State DGP, calling for a detailed report on the matter, within two
weeks

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that a man committed suicide on 15th July, 2025, after alleged physical
torture by the police in Farrukhabad district of Uttar Pradesh. Reportedly, the police had
called the man to a police station following a complaint against him by his wife.

The Commission has observed that the contents of the news report, if true, raise a serious
issue of violation of human rights of the victim. Therefore, the Commission has issued a
notice to the Director General of Police, Uttar Pradesh calling for a detailed report on the
matter, within two weeks.

According to the media report, carried on 16th July, 2025, the victim reached the police
station with his father for a compromise, but he was tortured and a bribe was demanded
to settle the matter.
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NHRC, India takes suo motu cognizance of the reported suicide of a man after
alleged physical torture by police demanding bribe in Farrukhabad district, Uttar
Pradesh

Issues notice to the State DGP, calling for a detailed report on the matter, within two
weeks

https://www.pib.gov.in/PressReleseDetail.aspx?PRID=2148355#:~:text=The%20Nation
al%20Human%20Rights%20Commission,Farrukhabad%20district%200f%20Uttar%20P
radesh.

Posted On: 25 JUL 2025 3:42PM by PIB Delhi

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that a man committed suicide on 15th July, 2025, after alleged physical
torture by the police in Farrukhabad district of Uttar Pradesh. Reportedly, the police had
called the man to a police station following a complaint against him by his wife.

The Commission has observed that the contents of the news report, if true, raise a serious
issue of violation of human rights of the victim. Therefore, the Commission has issued a
notice to the Director General of Police, Uttar Pradesh calling for a detailed report on the
matter, within two weeks.

According to the media report, carried on 16th July, 2025, the victim reached the police
station with his father for a compromise, but he was tortured and a bribe was demanded
to settle the matter.
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NHRC seeks report from DGP on "custodial torture’, suicide in Farrukhabad

https://www.hindustantimes.com/cities/lucknow-news/nhrc-seeks-report-from-dgp-on-
custodial-torture-suicide-in-farrukhabad-101753470377429.html

By HT Correspondent, Kanpur
Published on: Jul 26, 2025 07:46 am IST

According to a statement by NHRC, the deceased, a 25-year-old man, had visited the
police station along with his father on July 15 in connection with a complaint filed by his
wife. He had reportedly gone to the police station for a settlement. However, the
policemen allegedly demanded a bribe from him to resolve the matter and assaulted him
in custody.

Taking suo motu cognisance of a suicide allegedly caused by custodial torture and a
demand for bribe at a police station in Farrukhabad district, the National Human Rights
Commission (NHRC) has asked the Uttar Pradesh director general of police (DGP) to
submit a report within two weeks.

According to a statement by NHRC, the deceased, a 25-year-old man, had visited the
police station along with his father on July 15 in connection with a complaint filed by his
wife. He had reportedly gone to the police station for a settlement. However, the
policemen allegedly demanded a bribe from him to resolve the matter and assaulted him
in custody.

Upon returning home, he allegedly died by suicide before leaving a note written on his
trousers, blaming two policemen and the representative of a politician for his death.

Expressing concern, the NHRC observed that the contents of the media reports, if true,
suggest a serious violation of the victim’s human rights. The Commission has issued a
notice to the U.P DGP, seeking a detailed report within two weeks, the statement said.

The NHRC emphasised the responsibility of law enforcement agencies to uphold the rule
of law and ensure the safety and dignity of individuals in their custody.

Any deviation from this mandate, particularly through acts of coercion or torture, strikes
at the core credo of constitutional and human rights protections, the statement said.
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NHRC takes cognisance of man’s suicide following torture by UP Police

https://www.lokmattimes.com/national/nhrc-takes-cognisance-of-mans-suicide-
following-torture-by-up-police/

By IANS | Updated: July 25, 2025 17:39 IST

NHRC takes cognisance of man’s suicide following torture by UP Police

New Delhi, July 25 The National Human Rights Commission (NHRC) has taken suo motu
cognisance of the suicide of a man after alleged physical torture in police custody in Uttar
Pradesh’s Farrukhabad.

The police had called the victim to a police station following a complaint against him by
his wife. The following night, the victim hanged himself with a saree in his room, leaving
a message written on the pants he was wearing.

Taking note of a press report, the apex human rights body said the contents of the news
report, if true, raise a serious violation of the human rights of the victim.

The NHRC issued a notice to the Uttar Pradesh Director General of Police and called for
a detailed report on the matter within two weeks.

According to the media report, carried on July 16, the victim reached the police station
with his father for a compromise, but he was tortured and a bribe was demanded to settle
the matter.

Following the uproar, an FIR was registered against victim’s father-in-law, brother-in-law,
and one other, along with constables Yashwant Yadav and Mahesh Upadhyay of the
Hathiyapur outpost.

Both constables have been suspended and sent to police lines by Superintendent of
Police. Established under the Protection of Human Rights Act, 1993, the NHRC, an
autonomous statutory body, is an embodiment of India's concern for the promotion and
protection of human rights.

Its primary role is to protect and promote human rights, defined as the rights relating to
life, liberty, equality, and dignity of individuals guaranteed by the Constitution or embodied
in the International Covenants and enforceable by courts in India.

The apex human rights body has the power to take suo motu (on its own motion) action
based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.

Disclaimer: This post has been auto-published from an agency feed without any
modifications to the text and has not been reviewed by an editor
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NHRC issues notice to Uttar Pradesh government over alleged police torture
leading to death

Observing that the matter raises a serious issue of violation of human rights of the victim,
the commission has issued a notice to the Director General of Police, Uttar Pradesh,
calling for a detailed report on the matter, within two weeks.

https://www.thehindu.com/news/national/uttar-pradesh/nhrc-issues-notice-to-uttar-
pradesh-government-over-alleged-police-torture-leading-to-death/article69854817.ece

Published - July 25, 2025 07:50 pm IST - New Delhi

The Hindu Bureau

The National Human Rights Commission (NHRC) on Friday (July 25, 2025) issued notice
to the Uttar Pradesh government in the case of a death by suicide of a person allegedly
after facing physical torture by the police in Farrukhabad district.

The National Human Rights Commission (NHRC) on Friday (July 25, 2025) issued notice
to the Uttar Pradesh government in the case of a death by suicide of a person allegedly
after facing physical torture by the police in Farrukhabad district.

According to the reports, the incident took place on July 15. The kin alleged that the police
had called the victim to a police station following a complaint against him by his wife. He
reached the police station with his father for a compromise, but he was tortured and a
bribe was demanded to settle the matter.

Observing that the matter raises a serious issue of violation of human rights of the victim,
the commission has issued a notice to the Director General of Police, Uttar Pradesh,
calling for a detailed report on the matter, within two weeks.
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NHRC issues notice to UP govt on man’s suicide over police torture

The National Human Rights Commission on Friday served a notice to the Uttar Pradesh
government over news of a man committing suicide following torture by police in
Farrukhabad district.

https://www.thestatesman.com/india/nhrc-issues-notice-to-up-govt-on-mans-suicide-
over-police-torture-1503462519.html

SNS | Lucknow | July 25, 2025 8:11 pm

The National Human Rights Commission on Friday served a notice to the Uttar Pradesh
government over news of a man committing suicide following torture by police in
Farrukhabad district.

The Commission issued the notice to the UP Director General of Police calling for a
detailed report on the matter within two weeks.

The NHRC had taken suo motu cognizance of the media report of the man killing himself
on July 15 after alleged physical torture by the police.

Reportedly, the police had called the man to the police station following a complaint
against him by his wife.

According to the media report, carried on July 16, the victim reached the police station
with his father for a compromise, but he was tortured, and a bribe was demanded to settle
the matter.
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NHRC Issues Notice Over Man’s Suicide After Alleged Police Torture In Uttar
Pradesh

The Commission has observed that the contents of the news report, if true, raise a serious
issue of violation of human rights of the victim. Therefore, the Commission has issued a
notice to the Director General of Police, Uttar Pradesh calling for a detailed report on the
matter, within two weeks.

https://www.freepressjournal.in/india/nhrc-issues-notice-over-mans-suicide-after-
alleged-police-torture-in-uttar-pradesh

Rahul M | Updated: Friday, July 25, 2025, 05:53 PM IST

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that a man committed suicide on 15th July, 2025, after alleged physical
torture by the police in Farrukhabad district of Uttar Pradesh. Reportedly, the police had
called the man to a police station following a complaint against him by his wife.

The Commission has observed that the contents of the news report, if true, raise a serious
issue of violation of human rights of the victim. Therefore, the Commission has issued a
notice to the Director General of Police, Uttar Pradesh calling for a detailed report on the
matter, within two weeks.

According to the media report, carried on 16th July, 2025, the victim reached the police
station with his father for a compromise, but he was tortured and a bribe was demanded
to settle the matter.
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NHRC issues notice to UP DGP over man dying by suicide after police torture

Reportedly, the man was called to a police station following a complaint against him by
his wife.

https://www.moneycontrol.com/news/india/nhrc-issues-notice-to-up-dgp-over-man-
dving-by-suicide-after-police-torture-13327557.html

Moneycontrol News | July 25, 2025/ 16:56 IST

The National Human Rights Commission (NHRC), on July 25 (Friday) said it has issued
a notice to the Uttar Pradesh Police chief over reports that a man dying by suicide after
alleged physical torture by police in Farrukhabad district earlier this month.

The statutory body on human rights NHRC, in a statement, said that the content of the
news report, if true, raises a serious issue of violation of the human rights of the victim.

The NHRC has taken “suo motu cognisance of a media report that a man committed
suicide on 15th July, 2025, after alleged physical torture by the police in Farrukhabad
district of Uttar Pradesh,” it said.

Reportedly, the man was called to a police station following a complaint against him by
his wife.

The commission has issued a notice to the director general of police of Uttar Pradesh,
seeking a detailed report in two weeks.

“According to the media report, carried on July 16, the victim reached the police station
with his father for a compromise, but he was tortured and a bribe was demanded to settle
the matter,” it said.

With inputs from PTI
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NHRC Probes Alleged Police Torture Leading to Suicide in Uttar Pradesh

The NHRC has sought a report on the alleged suicide of a man in Uttar Pradesh following
police torture linked to a bribery demand. The incident involves a marital dispute and
raises serious human rights concerns, prompting an investigation into the police's
conduct.

https://www.devdiscourse.com/article/headlines/3517572-two-killed-after-speeding-
trucks-hit-their-motorcycle-in-ups-pratapgarh

Devdiscourse News Desk | Updated: 25-07-2025 16:29 IST | Created: 25-07-2025 16:29
IST

The National Human Rights Commission (NHRC) has launched an inquiry into news
reports suggesting a man in Uttar Pradesh's Farrukhabad district died by suicide following
alleged police torture related to a bribery demand.

Reportedly dated July 16, the man was called to a police station about a complaint filed
by his wife. Accompanied by his father, he reportedly tried to resolve the issue but was
allegedly abused by officers and asked for a bribe.

The NHRC has expressed deep concern over these allegations, noting that if proven true,
it would represent a severe human rights violation. A notice has been issued to the
Director General of Police in Uttar Pradesh, demanding a comprehensive report within
two weeks.

(With inputs from agencies.)
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Human Rights Commission Demands Accountability in Alleged Police Torture
Case

The NHRC has issued a notice to the Uttar Pradesh Police chief over the alleged suicide
of a man reportedly tortured by police in Farrukhabad. This incident, stemming from a
dispute, raises serious human rights violation concerns. A detailed report has been
requested within two weeks.

https://www.devdiscourse.com/article/law-order/3516831-human-rights-commission-
demands-accountability-in-alleged-police-torture-case

Devdiscourse News Desk | New Delhi | Updated: 25-07-2025 16:43 IST | Created: 25-07-
2025 16:43 IST

The National Human Rights Commission (NHRC) has intervened after reports emerged
of a man committing suicide following alleged police torture in Uttar Pradesh's
Farrukhabad district.

The incident reportedly occurred on July 15, 2025, when the victim, accompanied by his
father, attended a police station to resolve a complaint lodged by his wife. Instead, he
allegedly faced torture and demands for a bribe.

Deeming these allegations as severe violations of human rights, the NHRC has issued a
notice to the Uttar Pradesh Police chief, seeking a comprehensive report within a two-
week timeframe.

(With inputs from agencies.)
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NHRC takes cognisance of ma’’s suicide following torture by UP Police

https://www.indianewsstream.com/nhrc-takes-cognisance-of-mans-suicide-following-
torture-by-up-police/

July 25, 2025

New Delhi: The National Human Rights Commission (NHRC) has taken suo motu
cognisance of the suicide of a man after alleged physical torture in police custody in Uttar
Pradesh’s Farrukhabad.

The police had called the victim to a police station following a complaint against him by
his wife. The following night, the victim hanged himself with a saree in his room, leaving
a message written on the pants he was wearing.

Taking note of a press report, the apex human rights body said the contents of the news
report, if true, raise a serious violation of the human rights of the victim.

The NHRC issued a notice to the Uttar Pradesh Director General of Police and called for
a detailed report on the matter within two weeks.

According to the media report, carried on July 16, the victim reached the police station
with his father for a compromise, but he was tortured and a bribe was demanded to settle
the matter.

Following the uproar, an FIR was registered against victim’s father-in-law, brother-in-law,
and one other, along with constables Yashwant Yadav and Mahesh Upadhyay of the
Hathiyapur outpost.

Both constables have been suspended and sent to police lines by Superintendent of
Police. Established under the Protection of Human Rights Act, 1993, the NHRC, an
autonomous statutory body, is an embodiment of India’s concern for the promotion and
protection of human rights.

Its primary role is to protect and promote human rights, defined as the rights relating to
life, liberty, equality, and dignity of individuals guaranteed by the Constitution or embodied
in the International Covenants and enforceable by courts in India.

The apex human rights body has the power to take suo motu (on its own motion) action
based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.

IANS
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India News | NHRC Initiates Suo Motu Action over Alleged Police Torture Leading
to Suicide in Uttar Pradesh

Get latest articles and stories on India at LatestLY. The National Human Rights
Commission (NHRC) has taken suo motu cognisance of media reports regarding the
alleged suicide of a man in Farrukhabad district, Uttar Pradesh, reportedly following police
torture linked to a bribery demand.

https://www.latestly.com/agency-news/india-news-nhrc-initiates-suo-motu-action-over-
alleged-police-torture-leading-to-suicide-in-uttar-pradesh-7021465.html

Agency News ANI| Jul 25, 2025 04:48 PM IST

New Delhi [India], July 25 (ANI): The National Human Rights Commission (NHRC) has
taken suo motu cognisance of media reports regarding the alleged suicide of a man in
Farrukhabad district, Uttar Pradesh, reportedly following alleged police torture linked to a
bribery demand.

According to reports dated July 16, the man was summoned to a police station a day
earlier in connection with a complaint filed by his wife.

Accompanied by his father, he sought to resolve the matter amicably, but was allegedly
subjected to physical abuse and pressured to pay a bribe by police personnel.

The NHRC, expressing serious concern, stated that if the allegations are confirmed, the
incident would constitute a grave human rights violation.

A notice has been issued to the Director General of Police, Uttar Pradesh, seeking a
detailed report within two weeks.

Additional reports indicate that the man, a resident of Farrukhabad, had been entangled
in a marital dispute, which led to a complaint being filed against him by his wife's family
at a local police outpost. Following this, two officers allegedly assaulted him and
demanded money for his release.

His family reportedly paid Rs 40,000 to secure his freedom. Deeply distressed, the man
is said to have died by suicide, hanging himself in his room. (ANI)

(The above story is verified and authored by ANI staff, ANI is South Asia's leading
multimedia news agency with over 100 bureaus in India, South Asia and across the globe.
ANI brings the latest news on Politics and Current Affairs in India & around the World,
Sports, Health, Fitness, Entertainment, & News. The views appearing in the above post
do not reflect the opinions of LatestLY)
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NHRC takes cognisance of man’s suicide following torture by UP Police

https://www.sakshipost.com/news/nhrc-takes-cognisance-man-s-suicide-following-
torture-police-433019

Jul 25, 2025, 17:35 IST

New Delhi, July 25 (IANS) The National Human Rights Commission (NHRC) has taken
suo motu cognisance of the suicide of a man after alleged physical torture in police
custody in Uttar Pradesh’s Farrukhabad.

The police had called the victim to a police station following a complaint against him by
his wife. The following night, the victim hanged himself with a saree in his room, leaving
a message written on the pants he was wearing.

Taking note of a press report, the apex human rights body said the contents of the news
report, if true, raise a serious violation of the human rights of the victim.

The NHRC issued a notice to the Uttar Pradesh Director General of Police and called for
a detailed report on the matter within two weeks.

According to the media report, carried on July 16, the victim reached the police station
with his father for a compromise, but he was tortured and a bribe was demanded to settle
the matter.

Following the uproar, an FIR was registered against victim’s father-in-law, brother-in-law,
and one other, along with constables Yashwant Yadav and Mahesh Upadhyay of the
Hathiyapur outpost.

Both constables have been suspended and sent to police lines by Superintendent of
Police. Established under the Protection of Human Rights Act, 1993, the NHRC, an
autonomous statutory body, is an embodiment of India's concern for the promotion and
protection of human rights.

Its primary role is to protect and promote human rights, defined as the rights relating to
life, liberty, equality, and dignity of individuals guaranteed by the Constitution or embodied
in the International Covenants and enforceable by courts in India.

The apex human rights body has the power to take suo motu (on its own motion) action
based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.
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NHRC notice to UP DGP over man ‘committing suicide’ after "police torture’

https://www.newsdrum.in/national/nhrc-notice-to-up-dgp-over-man-committing-suicide-
after-police-torture-9535715

New Delhi, Jul 25 (PTI) The NHRC on Friday said it has issued a notice to the Uttar
Pradesh Police chief over reports that a man committed suicide after alleged physical
torture by police in Farrukhabad district earlier this month.

The National Human Rights Commission (NHRC), in a statement, observed that the
content of the news report, if true, raises a serious issue of violation of the human rights
of the victim.

The NHRC has taken "suo motu cognisance of a media report that a man committed
suicide on 15th July, 2025, after alleged physical torture by the police in Farrukhabad
district of Uttar Pradesh," it said.

Reportedly, the man was called to a police station following a complaint against him by
his wife.

The commission has issued a notice to the director general of police of Uttar Pradesh,
seeking a detailed report in two weeks.

"According to the media report, carried on July 16, the victim reached the police station
with his father for a compromise, but he was tortured and a bribe was demanded to settle
the matter," it said. PTI KND RHL
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https://www.livehindustan.com/ncr/new-delhi/story-nhrc-issues-notice-to-up-police-over-
alleged-torture-leading-to-suicide-201753449738528.amp.html|

Fri, 25 Jul 2025, 06:52:PM Newswrap fgg&dM, 718 faet
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https://hindi.theprint.in/india/case-of-man-committing-suicide-after-police-torture-nhrc-
sends-notice-to-dgp/847188/

UTST | 25 July, 2025 06:35 pm IST
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https://insamachar.com/nhrc-takes-suo-motu-cognizance-of-news-of-a-man-committing-
suicide-after-alleged-physical-torture-by-bribe-seeking-policemen-in-uttar-pradesh/

Editor Posted o 25 JdTg 2025
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https://www.deshsewak.org/english/news/209708

July 25, 2025
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NHRC takes cognisance of man’s suicide following torture by UP Police

https://www.deshsewak.org/english/news/209707

New Delhi, July 25

The National Human Rights Commission (NHRC) has taken suo motu cognisance of the
suicide of a man after alleged physical torture in police custody in Uttar Pradesh’s
Farrukhabad.

The police had called the victim to a police station following a complaint against him by
his wife. The following night, the victim hanged himself with a saree in his room, leaving
a message written on the pants he was wearing.

Taking note of a press report, the apex human rights body said the contents of the news
report, if true, raise a serious violation of the human rights of the victim.

The NHRC issued a notice to the Uttar Pradesh Director General of Police and called for
a detailed report on the matter within two weeks.

According to the media report, carried on July 16, the victim reached the police station
with his father for a compromise, but he was tortured and a bribe was demanded to settle
the matter.

Following the uproar, an FIR was registered against victim’s father-in-law, brother-in-law,
and one other, along with constables Yashwant Yadav and Mahesh Upadhyay of the
Hathiyapur outpost.
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NHRC notice to UP DGP over man ‘committing suicide’ after "police torture’

https://www.ptinews.com/story/national/nhrc-notice-to-up-dgp-over-man-committing-
suicide-after-police-torture-/2760109

NEW DELHI: (Jul 25) The NHRC on Friday said it has issued a notice to the Uttar Pradesh
Police chief over reports that a man committed suicide after alleged physical torture by
police in Farrukhabad district earlier this month.

The National Human Rights Commission (NHRC), in a statement, observed that the
content of the news report, if true, raises a serious issue of violation of the human rights
of the victim.

The NHRC has taken "suo motu cognisance of a media report that a man committed
suicide on 15th July, 2025, after alleged physical torture by the police in Farrukhabad
district of Uttar Pradesh," it said.
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NHRC seeks report on death of sanitation workers in Odisha
The Commission has set a deadline of 1 September for the submission of the report.

https://www.thestatesman.com/india/nhrc-seeks-report-on-death-of-sanitation-workers-
in-odisha-1503462517.html

SNS | BHUBANESWAR | July 25, 2025 8:03 pm

The National Human Rights Commission on Friday directed the secretary of the Labour
and Employment Department, and district magistrate of Angul to submit a report
regarding the death of two workers while cleaning a septic tank in Odisha last year.

The Commission has set a deadline of 1 September for the submission of the report.

The matter pertains to the tragic deaths of two men, Raghu Hansda (28) and Medha Nag
(31), both residents of Redham village in Mayurbhanj district, who died on 13 September
2024 while cleaning a septic tank in Nuahata village under Banarpal police station, Angul
district. The complaint was lodged by Mr. Akhand, Orissa High Court lawyer and a human
rights activist.

The complainant had cited the Supreme Court’s landmark judgment in Safai Karamchari
Andolan vs Union of India (2014) which outlawed manual scavenging and mandated
compensation of Rs. 10 lakh for each death occurring during such hazardous work.

However, the District Magistrate of Angul, in his earlier report dated 3 December 2024,
informed that the deceased were not manual scavengers but were engaged as masons
for private house construction. It was further reported that their families had been given
Rs. 10,000 from the Red Cross and Rs. 3,000 under the Harishchandra Sahayata Yojana
as immediate assistance.

After examining the report, the NHRC observed that the report is incomplete, as it makes
no mention of any action taken under the Building and Other Construction Workers
(BOCW) Welfare Board’s accidental death benefit scheme. The Commission reminded
the authorities that the scheme provides financial assistance to registered construction
workers in the event of both natural and accidental deaths.

The NHRC has now asked both the Principal Secretary, Labour and Employment
Department and the District Magistrate, Angul to submit a comprehensive report
addressing this key aspect, including whether the deceased workers were registered with
the Odisha Building and Other Construction Workers’ Welfare Board and whether their
families have been provided or considered for any such benefits.
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NHRC, India intervention ensures payment of Rs 50,000 as relief to a 5-year-old
student subjected to inhuman treatment in a private school in Rewa, Madhya
Pradesh

https://indiaeducationdiary.in/nhrc-india-intervention-ensures-payment-of-rs-50000-as-
relief-to-a-5-year-old-student-subjected-to-inhuman-treatment-in-a-private-school-in-
rewa-madhya-pradesh/

By iednewsdesk | July 25, 2025

On the recommendations of the National Human Rights Commission (NHRC), India in a
case of inhuman treatment to a 5-year-old student in a private school by the teacher and
staff in Rewa, the Government of Madhya Pradesh has paid Rs 50,000/- as relief to the
victim. In response to the Commission’s notices followed by the conditional summons to
the District Collector on the matter, it was informed that the services of an erring attendant
have been terminated and the class teacher has been suspended for six months.

The reports from the district authorities revealed that the class teacher sent the child to
an attendant who forced him to wash his soiled clothes and put them on, resulting in his
illness. An FIR was also registered under Section 238 BNS read with 75 JJ Act on the
matter, which is under investigation.

The Commission had registered the case on 23rd January, 2025 in this regard. Based on
the material on record, the Commission observed that evidently the accused attendant
and class teacher must have used force, causing the child mental and physical suffering
along with humiliation before the entire class.

Section 17 of the Right of Children to Free and Compulsory Education Act, 2009, prohibits
any child from being subjected to physical punishment or mental harassment.
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drugs racket)ﬁwﬁwfﬁ% Ufer &1 gTaT | b Udhs U g SRIGIhIaS &1 aafdbal
D HHA BHRA 3R IHT & o uRacd= HA | Hft e 3. sRtal F ua A g &
3T Teh ORI 3R defpdl & Uit difed) 1 sRe fpe e 8. 2far Skt oere
3R uiféat # asforal ol 7 &1 dd e 3T Y0 Hd 3.

HIUTe Yo 3 3UHT UGBTI Hd U ARG 381G (25) 3R UMEaR 3EHE (42) B 3 UMW I
3% Al (MD) S & 1Y TRWIR fobdr. h1sH &g = IRl & U™ F 1.05 I19 THSI
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Man Arrested With Banned Drug Paraded By Police On Street Named After His
Father In Bhopal

In a bizarre incident, Madhya Pradesh Police took out a procession of accused held in a
drug case on street named after his father in Bhopal on Friday.

https://www.thedailyjagran.com/india/man-arrested-with-banned-drug-paraded-by-
police-on-street-named-after-his-father-in-bhopal-10255483

By Raju Kumar
Sat, 26 Jul 2025 07:53 AM (IST)
Source:JND

A dramatic incident happened in Madhya Pradesh's Bhopal on Friday in which police took
out a procession of an accused, Shawar Ahmed, recently arrested with MDMA drug, on
a street which was named after his father, 'Sharif Bhai Lane'.

Additional Deputy Commissioner of Police (Crime Branch) Shailendra Singh Chauhan
said Shawar Ahmed and his nephew Yasin Ahmed were arrested with the MDMA drug
recently. The duo were arrested under the 'Nashe Se Doori Hai Zaroori' campaign.

"We took the accused Shawar Ahmed to his residence in the city in connection with the
investigation. While Yasin Ahmed has been taken to Rajasthan in connection with the
probe," Chauhan said.

Bhopal Commissioner of Police (CP), Harinarayan Chari Mishra said police are taking
serious action against drugs these days and recently cops arrested two accused (Yasin
Ahmed and Shawar Ahmed) with MDMA drugs.

"While interrogating these accused, some other names have also come to light. Some
objectionable videos were also recovered from the accused's phone and the interrogation
is underway. The police will probe the matter further to reach the roots of the case," he
added.

The officer further stated that if any victim related to those videos comes to the police or
files a complaint, then the police will take action.

Girls Were Being Targeted For Conversion: Activist

Meanwhile, a member of the National Human Rights Commission, Priyank Kanoongo,
claimed that the arrested accused is linked with the rape and blackmailing case of college
girls as objectionable videos recovered from his phone.

"On July 1, we gave our primary findings to the MP government regarding a case (rape
and blackmailing) related to a private college. The case was that girls in the college were
threatened with ragging. Then their trust was earned through saving them, they were
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befriended, asked to attend parties and then they were drugged, raped, videotaped and
blackmailed. After that they were raped multiple times. A group behind it was working to
convert the religion of these girls through blackmailing them."

The NHRC member added that he previously said the police had not reached the
perpetrators yet. He repeats the same that the kingpins are still not arrested in the case.

Priyank Kanoongo made a sensational claim that several top officials of the Bhopal police
were connected with the gang of the accused.

(With ANI inputs)
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